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4 Hon'ble Mr Justice B C Saksena, V.C.
Hon'ble Mr D S Bawe-ia, A.M.
None 1is present for the applicantg. S/Shri S
Chaturvedi and Amit Sthalekar are present for the
respondents. The applicants through this 0.A. haa
sought a direction to be issued to the respondents to
permit the applicants to appear in the I.F.S.
examination in the year 1994. In an order passed on
24.04.97, it was noted that on the 1last two dates
thereto, no one had appeared for the applicant. Stop
order was, therefore, passed. Today Aalso, no one has
appeared for the applicant. Apparently, applicants
;have- lost interest in pursuing this O.A. Tt 1is,

accordingly, disposed of as having been infructuous.
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